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ClVIL APPEAL NQ(s). 4817-4851 OF 2002
JAVMU RURAL BANK
VERSUS
MOHD. DI N & ORS.
(Wth office report )
WTH CGivil Appeal NO 4852-4854 of 2002

(Wth office report)
SLP(C) NO. 4901 of 2006

SECTI ON XVI A

Appel lant (s)

Respondent ( s)

(Wth appln. for c/delay in filing SLP and office report)

Dat e: 06/08/2008 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE AFTAB ALAM

For Appellant(s)

M. N. Ganpat hy, Adv.

For Respondent (s)

M . Raj u Ramachandran, Sr. Adv.
M. G M Kawoosa, Adv.

M. S. Mehdi | mam Adv.

M. Anis Suhrawardy, Adv.

RR- Ex- Part e

UPON hearing counsel the Court nade the foll ow ng

CRDER

M. Raju Ramachandran, |earned seni or counsel appearing on
behal f of the appellants, conmenced his argunents at 2.50 p.m and

concl uded at 3.30 p.m
Argument s concl uded.
Judgnent reserved.
(Hemal at ha Mohan) (Phool an Wati Arora)
Sr. P.A Court Master



